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High Court of Judicature at AllahabadA A- A A+

Disclaimer: Status report is based on data available on CCMS servers.

Generated on : 26-09-2025 at 06:12:48 pm

PENDING

Case Status - WRIT - C ( WRIC )-[34119/2025]
[ Diary/Token No.: 20107292025 ]

Case Status

Petitioner/Respondent and their Advocate(s)

Category Details

Filing No. CIVIL12/203535/2025 Filing Date : 13-09-2025
CNR UPHC054948522025 Date of Registration : 21-09-2025

First Hearing Date 25th September 2025
Next Hearing Date
Coram
Bench Type Division Bench
Causelist Type Daily Cause List
State UTTARPRADESH
District GAUTAM BUDDH NAGAR

Petitioner Respondent
1. MEGHA ABHAY GUPTA AND 15 OTHERS
2. ABHILASHA ABHAY GUPTA
3. ANURAG SEHGAL
4. USHA VERMA
5. VIJAY KUMAR AGARWAL
6. UDITA AGARWAL
7. ROHIT KUMAR RANA
8. HARSH RANA
9. SHALU RANA
10. HARSHITA RANA
11. DEEPAK GUNWANT
12. JATINDER BHATIA
13. HASAN ISMAIL SIDDIQIE
14. SHAAN SIDDIQIE
15. DINESH KUMAR TYAGI H.U.F. THROUGH DINESH KUMAR TYAGI
16. SHUBHAM SAHAI
Advocate - SANJAY KUMAR OM(A/S0152/2012 ),ANITA
KUSHWAHA(A/A0355/2024 )

1. NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY, THROUGH ITS
CEO AND 2 OTHERS
2. DISTRICT MAGISTRATE OF GAUTAM BUDH NAGAR, COLLECTORATE
OFFICE, GREATER NOIDA,
3. STATE OF UTTAR PRADESH, THROUGH ITS CHIEF SECRETARY, 101, -B-
BLOCK, LOK BHAWAN, U.P. SECRETARIAT,
Advocate - C.S.C.(CSC/2012 ),KAUSHALENDRA NATH SINGH(A/K0175/2012 )

Category U.P. INDUSTRIAL AREA DEVELOPMENT ACT 1976 (340100)
Sub Category Miscellaneous (340190)

Order/Judgement
# Date Order/Judgement Combined Order/Judgment Sheet
1 25-09-2025 view view

Page rendered in 0.0120 seconds.

ANNEXURE 7
29

999



30

1000



ANNEXURE 8 31

1001



ANNEXURE 9 32

1002



ANNEXURE 10 33

1003



34

Wed, Nov 26, 2025 at 6:11 PM

Wed, Nov 26, 2025 at 6:04 PM      

Supplementary Affidavit by  applicant in OA 641/2023             

Supplementary application      

supplementary       affidavit  
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